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CORAM: HON'BLE MR. JUSTICE L.N. MITTAL, MEMBER (J) 
HON'BLE MRS. RAJWANT SANDHU, MEMBER (A) 

1. Narinder Kumar (MES No.372830), presently working as 

Valveman (Skilled) in the 0_/o GE, Ludhiana. 

2. Rajiv Kumar (MES No.372049), working as Valveman (Skilled) in 

the 0/o Garrison Engineer (West), Ferozepur Cantt. 

3. Gurbax Singh (MES No.372050), working as Valveman (Skilled) 

seeks permission to withdraw the instant Contempt Petition, with 

liberty to file application for execution of order of the Tribunal. Ordered 

accordingly. 

Place: Chandigarh. 
Dated: 28.04.2016. 
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(JUSTICE L.N. MITTAL) 
MEMBER (J) 

(RAlWANT SANDHU) 
MEMBER (A) 
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